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A. Detalls of moyabla assets :
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Note: Value of Bonds / shares / Debentures as per the fatest market value In Stock.
exchange In respect of listed companies and as per books in the caseé of non listed

companies should be given.
* Dependant here means 3 person substantially dependent on the Income of the
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Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement}
-Current market value
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1 glve herein below the details of my liabilitles / overdues to lpublllﬁ' financial

institutions and government dues: -
[Note : Please glve separate details for each item)
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(a) (1) Loans from Banks e

(Ii) Loans from financlal
institutions

(lii) Government Dues:
(a) dues to departmeants
: dealing with government
accommeodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity
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(d) dues to departménts il
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(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return fited.]
{)Il) Saies Tax [Only In
case of proprietary
business]
(iv) Propefty Tax

€, personal Detail
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{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretariat Service erc.)

1 hereby declare that the above details are true to the best of my
knowledge and bellef. :
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